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(iii) The eligible ward had been con-
tinuously residing with the retiring Gov-
ernment Servant for at least three years
immediatelv preceding the date of his/
her retirement. In case a person is ap-
pointed to Government service within a
period of three years preceding the date
of retirement or had been iransferred to
the place of posting of the retiring Gov-
ernment servant any time  within the
preceding three years, the date on which
he was so appointed or trasferred would
be the date applicable for the purpose.

(iv) The retiring officer or any mem-
ber of hislher family does mot own &
house in the place of his|her posting,

(v) All dues outstanding in respect of
the premises in occupation of the retired
officer are cleared.

I{ the above conditions are fulfilled, the
eligitle dependen; is allotted accommoda-
tion one type below his|her entitlement pro-
vided that in no case, except otherwise
specified, allotment js muade to a higher
type of accommodation than in occupation
of the retiring Governmeny servant, Pro-
vided further that where the eligible de-
pendent is entitled to type B accommoda-
tion. helshe will be allotted type B ac-
cemmodation on ad-hoc basis even if the
retiring Government servant was occupying
type-A accommodation.

(¢) The question is not very clear,
(d) Does noy arise.

Recommendations of Madan Committec
on technical edweation

337. SHRI SHAMIM AHMED SID-
DIQI. Will the Minister of EDUCATION

‘AND CULTURE h¢ pleased to state:

(a) what are the main recommendations
of Madan Committee regarding technical
education in Tndia which have been accept-
ed by Government;

{b) whether it is a fact that Govern-
ment have given approval for implement-
ing Madan Committee recommendations

for the Union Territory of Delhi;
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(c) if so, what are the details thereof
and the number of posts of lecturers,
senior-lecturers and heads of departments
which were approved, discipline-wise and
polytechnic-wise; and -

(d) by when the recommendations of
the Madan Committee are likely to be
implemented by Government?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) The main
rccommendations of the Madan Commit-
tee pertain to factors relevant for deter-
mination of staff structure including (1)
ratio of senjor teacherg to junior teachers:
(2) teaching load for different categories
of teachers; (3) grouping of students; and
(4) leave and training reserve, )

(b) The All India Council for Techni-
cal Education (of which the Uniony Fdu-
cation Minister is the Chairman) has ge-
cepted those recommendations.

(¢) and (d) The matier js under exa-
mination in consultation with the Delhi
Administration.

T AW e qqae #
grafa &1 faxy

338. =it IR A GIAITA : *GT
frr iz wegfe da@y 12 e,
1983 I TS 4T ¥ Harafsa g
2020 ¥ f27 73 39T F7 F@T AT
g FTT Fr oF;O F fF o

(%) Far g fradl & =9-
HIT 84,100 ®o HeT *1 awrfa #r
g feft & fAg #wtareest ®
faamea fear @rar g,

(&) 797 mexr sam # fafzar
¥ 3agwa< wfaw Y awfa 7y A=
FT ¥ 9gd IAA T FQ WAL F
gt framaare A w9,



